NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2"FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 28.04.2022 (THURSDAY)

COURT -1I (VIRTUAL MODE)

10:30 AM

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra,

Member (Technical)
For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Competition App. | Ashok Suchde Sumit Jain Niti Richhariya
(AT) No. 113 of | Vs, Navdeep Singh
2019 Competition Commission of India Suhag-R1

Jyoti P. Sahu-R2

For Admis

sion (After Notice)

2.

Comp. App. (AT)
(Ins) No. 396 of
2020

K.B. Polychem (India) Ltd.
Vs.
Rapt Industries Pvt. Ltd.

Shailender Kumar

Anr.

3. Comp. App. (AT) | Minosha India Ltd. Raveena Rai Vikky Dang-R2
(Ins) No. 94 of Vs. Atul Sharma-R2, R3
2021 Fourth Dimension Solutions Ltd. & Ors. & R4
With
4. Comp. App. (AT) | Minosha India Ltd. Prateek Kumar Pooja Bahry
(Ins) No. 740 of | Vs. Vikky Dang
2021 Pooja Bahry & Ors. Atul Sharma-R2- R4
5. Comp. App. (AT) | Abhishek Singh Swaroop George Nithish V Bangera
(Ins) No. 235 of Vs. Sunil Fernandes
2021 Huhtamaki PPL Ltd. & Ors. Hitesh Buch-R1
Salil Thakore-R3
6. Comp. App. (AT) | Jay Formulation Ltd. Sahil Chopra Tirth Nayak
(Ins) No. 855 of | Vs,
2021 Samir Pharma
7. Comp. App. (AT) | SKS Power Generation (Chhattishgarh) | Soumya Dutta Aniketh Nair
No. 44 of 2021 Ltd. Naushad Engineer-R1
Vs. Aditya Pimple-R12,14
Agritrade Power Holdings PTE. Ltd. & Suprna SrivastavaR16
Ors. Atul Sharma-R17
Bishwajit Dubey
8. Competition App. | Vinod Kumar Gupta Prakhar Gupta Kunal Sharma
(AT) No. 13 of Vs. (R-CCI)
2017 Competition Commission of India& YamanVerma

TejasKaria-R2




For Hearing

9. Comp. App. (AT) | Raj Singh Gehlot Director, Ambience Anush Raajan Vijay Nair
(Ins) No. 06 of Pvt. Ltd. Shubham Paliwal
2021 & 1.A. No. Vs.
251 & 253 of Vistra ITCL (India) Ltd. & Anr.
2022
(PH)
10. | Comp. App (AT) | Bhagwan Singh Rawat. Mangesh Krishna Ankur Mittal-R1
(Ins) No. 712 of Vs. Abhishek Anand-RP
2019 State Bank of India & Anr.
11. | Comp. App. (AT) | Rahul Kumawat Sanyat Lodha Rajat Lohia-R1
(Ins) No. 477 of | Vs, Rahul Parasram Puria
2020 Bank of India & Anr. Keith Varghese-R2
12. | Comp. App. (AT) | NRC Employees Union Archit Krishna Vikram Hegde-R1
(Ins) No. 644 of | Vs, Aashna Agarwal-R4
2020 Vikas Prakash Gupta Nishit Agarwal-
Resolution Professional & Intervenor
Ors
With
13. | Comp. App. (AT) | All India Industrial and General Ronita Bhattacharya | Vikram Hegde-R1
(Ins) No. 662 of | Workers Union & Anr. Himanshu Satija-R2
2020 & I.A No. Vs. Nishit Agarwal-
1142 of 2021 Vikas Gupta, Intervenor
Resolution Professional & Anr.
With
14. | Comp. App. (AT) | Shivkailash Babadin Shukla Shreya Singh Pratibhanu Kharola-
(Ins) No. 48 of Vs. R1
2021 Vikas Prakash Gupta Himanshu Satija-R4
Resolution Professional & Ors.
With
15. | Comp. App. (AT) | Kalyan Dombivali Municipal Samrat K.Shinde Ashna Agarwal
(Ins) No. 223 of Corporation Mahesh Agarwal-
2021 Vs. R1
NRC Ltd.& Anr. Vikram Hegde-R2
16. | Comp. App. (AT) | Saurabh Bhuta Sharath Sampath Avinav Mukherjee
(Ins) No. 252 of Vs. Prem Prakash
2021 Edelweiss Asset Reconstruction Kanwer
Company Ltd. & Anr. Rushil Mathur-R1
17. | Comp. App. (AT) | Ajit Kumar Vikky Dang P. Singh-R1
(Ins) No. 404 of Resolution Professional of K- Lifestyle Vishal Singh-R1, R2
2021 & Industries Ltd. Vaibhav Tyagi-
Vs. R3,45& 6
Alpha (India) Properties Ltd. & Ors. Lokesh Malik-
R7,8,10 & 11

Prateek Gupta-R9,12
& 13




18. | Comp. App. (AT) | MAKP Developers Pvt. Ltd. Piyush Sachdev Niraj K. Agrawal-RP
(Ins) No. 631 of | Vs. Saurav Jain
2021 Niraj Kumar Agrawal
With
19. | Comp. App. (AT) | Ruchira Poddar & Anr. Piyush Sachdev Niraj K. Agrawal-RP
(Ins) No. 638 of Vs. Saurav Jain
2021 Niraj Kumar Agrawal
20. | Comp. App. (AT) | Balkrishna S. Pawar & Ors. Mrunal Dattatraya Vikram Hegde
(Ins) No. 667 of | Vs, Buva Shantanu Lakhotia-R1
2021 & 1LA. No. Vikas Prakash Gupta Himanshu Satija
1916 & 1751 of Resolution Professional of Corporate Mahesh Agarwal-R4
2021 Debtor & Ors.
21. | Comp. App. (AT) | The N.R.C Employees' Co-Operative Shashank Khurana Vikram Hegde
(Ins) No. 704 of | Credit Society Ltd. Shantanu Lakhotia
2021 & 1LA. No. (Through Its Secretary Sh. Ganesh -R1
1868 of 2021 Hendrya Konkar) Himanshu Satija
Vs. Mahesh Agarwal-R2
Vikas Prakash Gupta
Resolution Professional, NRC Ltd. &
Ors.
22. | Comp. App. (AT) | Regional Provident Fund Commissioner | Rajesh Kumar Abhishek Anand-R1
(Ins) No. 799 of | Vs,
2021 Shekhar Resorts Ltd. & Ors.
23. | Comp. App. (AT) | Regional Provident Fund Commissioner, | D. Rajeshwar Rao Mahesh Agarwal
(Ins) No. 847 of Thane Himanshu Satija
2021 Vs. Divyang
NRC Ltd. & Ors. Chandiromani
24, | Comp. App. (AT) | Vijay Parikh Prabhat K.C. Pradhuman Gohil-
No. 23 of 2021 Vs. R1 & R2
Tarun Chandrakant Parikh and Ors. Natasha Dhruman-
R7
25. | Competition App. | The Board of Control For Cricket in Rao Vishwaja Samar Bansal
(AT) No. 07 of India (R-CCI)
2018 Vs.
Competition Commission of India &
Anr.
26. | Review JK cement limited P.K. Bhalla Atul Dua
Application No. Vs. Vasanth
04 of 2018 in TA | Competition Commission of India & Rajasekaran,
(AT) (Compt.) No. | Anr. Ankush Walia for
17 of 2017 Builders
Old Appeal No. Association of
55 0f 2016 India.
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson

-sd/-
Registrar
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